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MINISTRY OF COMMERCE AND INDUSTRY
(Department of Commerce)
(DIRECTORATE GENERAL OF FOREIGN TRADE)
NOTIFICATION
New Delhi, the 22nd June, 2023
No. 13 /2023
Subject: Amendment in Export policy of HS Code 2610.

S.0. 2755(E).—In exercise of powers conferred by Section 3 read with section 5 of the Foreign Trade
(Development & Regulation) Act, 1992 (No. 22 of 1992), as amended, read with Para 1.02 and 2.01 of the Foreign
Trade Policy, 2015-20, the Central Government hereby amends Export Policy of items under HS Code 2610 related to
Chrome Ore, as under:

S.No. HS Code Item Description Export Policy Revised Revised Policy
Policy Condition Export Condition
Policy
2610 Chromium Ores and Concentrates
108A 26100010 Chrome ore lumps, containing 47% Cr203 Free - Restricted
and above
108B 26100020 Chrome ore lumps containing 40% or Free - Restricted
more but less that 47% Cr203
109 26100030 Chrome ore lumps below 40% Cr203 STE Export Restricted
through
MMTC
Limited .
Export permitted
110 26100040 Chrome ore friable and concentrates fixes STE Export Restricted under Authorisation.
containing 47% Cr203 and above through
MMTC
Limited
111 26100090 Other STE Export Restricted
through
MMTC
Limited

2. Effect of the Notification:

The export items under HS Code 2610 have been placed under restricted category with immediate effect.
[F. No. 01/91/191/120/AM23/EC/E-35147]
SANTOSH KUMAR SARANGI, Director General of Foreign Trade Ex-Officio Addl. Secy.
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